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of a few public sector undertakings on a 
trial basis. 

The existing scheme of Joint Manage-
ment Councils is proposed to be reviewed 
in the light of the recommendations of 
the National Commission on Labour at   a   
future  tripartite   meeting. 

(c) The recommendation of the 29th 
Standing Labour Committee that such a 
percentage should be prescribed in law is 
being considered. 

STATE LABOUR  MINISTER'S 
CONFERENCE ON BIDI WORKERS' 

CONDITION 
386. SHRI H. S. NARASIAH: Will the 

Minister of Labour and Rehabilitation be 
pleased to state whether Gov-ernmnet 
propose to convene a conference of all 
State Labour Ministers to consider the 
recommendations made in the conference 
of State Ministers held on 25th June, 
1972 at Mysore, to improve the condition 
of the workers in the Bidi Industry on an 
All-India basis? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. 
KHADILKAR): There is no such 
proposal at present. The recommenda-
tions of the Mysore Conference have 
been brought to the notice of the Gov-
ernments of Assam, West Bengal, 
Rajasthan, Gujarat, Uttar Pradesh, Bihar 
and Orissa (which were not represented 
at the Conference) for their concurrence 
before proceeding to implement the 
recommendations. 

 
 NARCOTICS   SEIZED     FROM     AMBASSA-

DOR'S SON 
387.   SHRI PITAMBER DAS: DR. 
BHAI MAHAVIR : SHRI J. P. YADAV : 
SHRI PREM MANOHAR : Will the    
Minister    of   EXTERNAL AFFAIRS be 
pleased to state : 

(a) whether it is a fact that a large 
quantity of hashish was seized recent 
ly from the son of an Indian Ambas 
sador abroad; and 

(b) if so, what are the details there 
of and what is reaction of Govern 
ment thereto?] 


